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(f) The cost of furniture supplied 
t o  t h e s e  f la t s  a r e : —

t y p e  . .  R{>. 1 ,7 5 6 / -  p e r  u n i t

‘ C *  t y p e  . .  R s .  1 ,8 6 5 / -  p e r  u n i t .

(g) T h e  r e n t  o f  s u c h  f u r n i t u r e  h a s  
b e e n  c a l c u l a t e d  a t  t h e  r a t e  o f  9  p e r  
c e n t ,  p e r  a n n u m  o f  t h e  c a p i t a l  c o s t  o f  
‘ d u r a b l e ’  f u r n i t u r e  a n d  1 6 i  p e r  c e n t ,  
p e r  annum o f  t h e  c a p i t a l  c o s t  o f  * n o n -  
d u r a b l e ’  f u r n i t u r e .  G e n e r a l l y  s p e a k ­
i n g ,  a l l  w o o d e n  f u r n i t u r e  is  c l a s s if l e d  
a s  ^ d u r a b le * , a n d  d r u g g e t s , d o o r  m r t s  
a n d  c u r t a i n s  a s  “ n o n - d u r a b l e ” .

Trbaty with U . S . A .

• 1 1 6 1 .  i S h r i  N .  B .  C h o w d h u r y :  W i l l  
t h e  P r i m e  M i n i s t e r  b e  p le a s e d  t o  
s t a t e :

( a )  w h e t h e r  a  t r e a t y  o f  f r i e n d s h i p ,  
c o m m e r c e  a n d  n a v i g a t i o n  is  b e i n g  
n e g o t i a t e d  b e t w e e n  I n d i a  a n d  t h e  
U n i t e d  S t a t e s ;

( b )  w h e t h e r  b o t h  t h e  c o u n t r i e s  h a v e  
e x p r e s s e d  i n t e r e s t  i n  n e g o t i a t i n g  a  
d o u b l e  t a x a t i o n  t r e a t y ;  a n d

( c )  i f  s o , w h e n  s u c h  a  t r e a t y  is  l i k e ­
ly to m a t e r i a l i s e ?

T h e  i P r i m e  M i n i s t e r  ( S h r i  
J a w a h a r l a l  N e h r u ) :  ( a )  Y e s ,  S i r .

( b )  N o ,  S i r .

(c) The treaty is still under discus­
sion between the two Governments 
and it is not possible to say when it 
will be concluded.

I i ^ i A  S t o r e s  D b p a r t m b n t ,  L o n d o n

* 1 1 6 2 .  S h r i  K .  C .  S o d h i a :  ( a )  W i l l
t h e  M i n i s t e r  e f  W o r k s ,  H o n s l n g  a n d
S u p p l y  b e  p l e a s e d  t o  s t a t e  h o w  m a n y  
o f  t h e  o f f ic e r s  w o r k i n g  i ^  t h e  I n d i a  
S t o r e s  D e p a r t m e n t ,  L o n d o n  a r e  q u a l i -  
f ie fl  t o  make p r o f e s s i o n a l  i n s p e c t i o n  
o f  s to r e s ?

( b )  I s  t h e r e  a n y  s e p a r a t e  a g e n c y  t o  
6 j t h i s  w o r k ?

( c )  W h a t  is  t h e  t o t a l  b u s in e s s  h a n d ­
l e d  b y  t h e  I n d i a  S t o r e s  D e p a r t m e n t  
d u r i n g  t h e  c u r r e n t  y e a r ?

T h e  D e p u t y  M l n l s i e r  o f  W o r k s ,  
U o a s i t t g  a n d  S a p p l y  ( S h r i  B i t r a g o -  
b a i n ) :  ( a )  7 3 .

( b )  Y e s ,  S i r :

(c) Statistics are maintained for 
financial years only. During 1 9 5 2 - 5 3 ,.  
the total value of purchases made by 
the Department wa® £ 1 9 . 2  million.

Chandbrnaoorb

•1163. Bhri Tnaliar Chatterjea: Wil£ 
the Prlae Miplftor be pleased to aUte:

(a) 'Whether the Government of India 
have received any representation ftomr 
the shop-employees of Chandemagore 
for promulgation of the West Bengali 
Shops and Establishment Act there;, 
and

(b) i f  so, what action Government 
propose to take with regard 'to thiŝ  
matter?
. The Prime Minister (Shri 

Jawaharlal Nehru): (a) Yes; o n  t h e  
4 t h  A u g u s t ,  1 9 5 3 .

( b )  G o v e r n m e n t  h a v e  d e c i d e d  t O '  
e x t e n d  t h i s  A c t  t o  C h a n d e m a g o r e  a s  
s o o n  a s  p o s s i b l e . 7 S t e p s  a r e  b e i n g ,  
t a k e n  t o  p r o v i d e  t h e  n e c e s s a r y  a d m i ­
n i s t r a t i v e  m a c h i n e r y  t o  i m p l e m e n t  t h e *  
A ct.

Economic CoNDmoN cmp the Scheduled* 
Castes

♦ 1 1 6 4 . S h r i  B. N. Kureel: W i l l  t h e
M i n i s t e r  o f  Planning b e  p l e a s e d  t o  
s t a t e  w h a t  a r e  t h e  m a i n  s t e p s  C r o v e m -  
m e n t  h a v e  t a k e n  s o  f a r  u n d e r  t h e  F i v e

•  Y e a r  P l a n  t o  i m p r o v e  t h e  e c o n o m i c  
c o n d i t i o n  o f  t h e  s c h e d u le d  c a s t e s  ii^ t h e  
c o u n t r y ?  ,

T h e  Deputy Minister of Irrigation 
and Power (Shri Hathi): T h e  S t a t e
G o v e r n m e n t s  d o  n o t  d i s t i n g u i s h  b e ­
t w e e n  s c h e d u le d  c a s te s  a n d  o t h e r  
b a c k w a r d  c la s s e s . R s .  4 c r o r e s  h a v e -  
b e e n  p r o v i d e d  i n  t h e  P l a n  b y  t h e  C e n ­
t r a l  G o v e r n m e n t  f o r  e x p e n d i t u r e  o n  
t h e  w e l f a r e  o f  s c h e d u le d  c a s te s  a n d  
o t h e r  b a c k w a r d  c la s s e s . P r o g r a m m e s  
u n d e r  t h i s  p r o v i s i o n  a r e  b e i n g  f o r ­
m u l a t e d .  S t a t e  G o v e r n m e n t s  h a v e  
m a d e , i n  a d d i t i o n ,  a  p r o v i s i o n  f o r  R s .  
10 c r o r e s  f o r  s c h e d u le d  c a s te s  a n d  
b a c k w a r d  c la s s e s  a s  d i s t i n i r u i s h e d  
f r o m  s c h e d u le d  t r i b e s  f o r  w h o m  a  
p r o v i s i o n  o f  R s .  2 3  c r o r e s  h a s  beea 
m a d e  by t h e m  i n  t h e i r  P l a n s .  As re­
g a r d s  t h e  t y p e s  of s c h e m e s  w h i c h




